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Sir,

THE GAUHATI HI H COURTAT UWAHATI
(HIGH COURT OF ASSAM, NAGALAND, N4IZORAM AND ARUNACHAL PRADESH)

No.HC.VI I-08/ 20171 loo 3ol a

Smti Jayashree Bora,

Jt. Rcgrstrar (Vigrlance),

Gauhati High Court,
Guwahati.

Shrr Utpal Prasad,

District & Sessions Judgc,
Majuli.

Dated Guwahati, ,{ *#- 2024

Casual leave.

Your letter No.JJA(M )/202412065 Dated 30.09.2024.

JT. REGISTRA R(V IGILANCE)

moN C.VII 8 2017 - I 003 2 dat
t 04- n--?aL1

Copy to:

with reference to thc above, I am dirccted to inform you that you have been
granted casual leave on 30.09.2024. The Chief Judicrar Magistrate, Majuri, and in his
absence, the in charge c.J.M, Iyajuri wirr rcmain in chargc of your court and office in your
absence.

Yours faithfully,

atl)4/ -
I

l.z.4hc Chief ludicial lvlagistratc, Majuli.
-2. the Project Manager, Gauhati High Court.
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